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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

PRINCIPAL BENCH, NEW DELHI.

Regn.No. OA-2565/90 ui th
HP- 959/91.

Shri Gyanonelra Singh

Union of India & Ors,

ror . the Applicant

Tor tha R8sp®ndents

For the Intarvenors

Date of decision: 19,2, 199 2,

.... Applicant

y srsus

•IK, Rsspondsntc

># Shri Gy an' Prakash, Aduscata

,m Shri ri, L» l/eriDay Adupcate

» Shri P,L. F'liniroth, Advocate

CORAM: ,

The Hon'ble Mr.,P.K. Kartha, Vice Chairman(J)

The Hon'ble Mr. B.N. Dhoundiyal, Administrative Member

.1. Whether Reporters of local papers may be allowed
to see the Judgment?

2. To be referred to the Reporters or not?

JUDGMENT

(of the Bench delivered by Hon'ble Mr. P.K. Kartha,
Vice Chairman(J))

The applieari'tj uho has uorlod as a Laberatery

Tschnician in ths sS,T,0, Centre, Safdarjung Hsspital sine a

11.8. 1972y is aggrisugei by the non-pr-emeti on to the post ef

Senisr Laboratory Tschnician fer which Racruitment Rulas

u^re notified on 16.9. 1986. Ha is tha saniormost of ths
/

four Laboratory Technicians uorking in the S.T.O. Daoarfcmant

and is sligibla for oromotion to tha post of Senior Laboratory

Tschnician, Instsad of promoting him, ths rsspondants aoooint»d
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Shri Cyril Silas, as Senier Laboratory Technician on

ad hoc basis from March, 1986 t0 31, 1. 1990, tha date of

his super annuation. He apprehends that tha respond ants

might rssort to similar ad hsc appejintmsnt in contravsntion

of th® P.Bcruitmsnt Rules,

2, Th3 respGndsnt© admit that tho applicant is tha

seniormsst ©f the four Labsrstory Technicians working in the

S. T.O, Oapartmant, but they contend that a daeision has been

taken not to oosrat® the Recruitment Rules in uigu of the

fact that they are not in the interest of the majcrity of

Laboratory staff. The i^edical Laboratory Technologists

Association uho have filed for in toru en ti on, have

arguad that the Recruitment Rules are detrimsntal to the

interests of tha majority ef the labGratory Tschnicians,

3. U® hauB carsfully considered the matter* The

intsrwenors ha^e filed a copy of th® Seniority List of

Laboratory Tschnicians (Group 'C*) as on 2, 11, 1987, according

to uhich, thsra are 68 Laboratery Technicians in the Safdarjung

Hospital and the applicant's name figures at serial Wo,30 cf

.the said list. Normally, uhen appeintmants are to be made

• I

to a post, tha same should be in accordance with the statutory

dscision^^
Recruitment Rules, In the instanttc as®, a policy^has been

taken by the respondents not t® fill up the post- in uieu

of the demand for widening the field of ch©ice. The

respond ents have stated that Shri Cyril Silas was the

seniorrnost Laboratory' Tachnici an in the combined seniority
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list and ha was appaintad as Senior Laboratory Technician

psnding tha rnaking of navj Rulas,

4» The nsn-filling of ths past of Sanior Laboratory

Technician is pursuant to ths policy decision by th®

respondsnts not to cparats ths' same pending ths framing

of nsu Rules, This cnnnot be faulted on legal' or ccnsti-

tutional grounds, Ths respondents should, hous'^arj finalise

ths framing of ' the naw Rules exped i ti ou sly, Tha sooli cation

is dispQs®d of ui th the abouo eta seruati on-s. There will b fs

no order as to costs. MP-959/91 is also disposed of accordingly.

(3.N. DhGundiyal) (p.K. Kartha)
Administratiu B ['Oerotaer I'ic8-Chairnian(3udl, )


